ITEM NO.46 REGISTRAR COURT. 2 SECTION XI

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

BEFORE THE REGISTRAR MR. M V RAMESH
Civil Appeal No(s). 4359/2015
KAILASH JAISWAL Appellant (s)
VERSUS

R S OJHA AND ORS. Respondent (s)
Date : 11/08/2016 This appeal was called on for hearing today.

For Appellant(s) Mr.Sanjeev Kr.Singh, Adv.
Mr. Siddhartha Chowdhury,Adv.

For Respondent (s) Mr.Vipin Kumar Saxena,Adv.
Mr. Garvesh Kabra,Adv.

UPON hearing the counsel the Court made the following
ORDER

Ld.counsel for the petitioner shall within a period of four
weeks file the fresh particulars of the respondent No.l1l and he
shall also take fresh steps for the service of NLPA to him within
the same period.

List the matter again on 23.09.2016.

(M V RAMESH)
Registrar
SB

Signature-Net Verified

Digilgﬂvgﬁe by
POOJA SH. A
Date: 20 8.11
16:48:01TQT
Reason:m



		2016-08-11T16:48:01+0900
	POOJA SHARMA




